895 Mateers Under Rule 377
undertakings so as to subserve the interests
of the general public by ensuring the conti-
fited manufacture and production of electri-
cdl equipments which are cssential to the
needs of the economy of the country and for
matters connected therewith or incidental
thereto.

MR. DEPUTY-SPEAKER :
tion is :

The ques-

““That leave be granted to introduce a
Bill to provide for the acquisition and
transfer of the undertakings of the
Brentford Electric (India) Limited,
with a view to securing the proper
management of such undertakings so
as to subserve the interests of the gene-
ral public by ensuring the continued
manufacturc and production of elec-
trical equipments which are essential
to the needs of the ' economy of the
country and for matters connected
therewith or incidental thereto.”

The Motion was adopted.

SHRI S.M. KRISHNA :
duce*™ the Bill.

Sir, I intro-

14.37 hrs.
MATTERS UNDER RULE 377

(i) Demand for a T.V. Relay Station at
Amreli

SHRI NAVIN RAVANI (Amreli) : In
this Science age the country has progressed
in every walk of life.
important role in human life. Through
this media, we ‘can watch things while
sitting at our home. In our country, 70 per
cent of the population lives in the villages.
So, T.V. is the most popular, effective and
useful media to keep rural population in-
formed in the economic, social and cultural
fields at distant places in the entire country,
$till, our rural population is quite ignorant
about the latest advancement of the modern
age. The introduction of T.V. in the in-
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terior rural population can help in increa-
sing agricultural production. It can raise
the standard of living of our rural masses.
Tt is the wish of our Hon’ble Prime Minister
that emphasis shou'd be laid on uplifting the
rural masses by way of giving them full
knowledge and information through this
media.

It is learnt that Rajkot is being made a
T.V. station. As Rajkot is away from sur-
rounding rural and backward arcas of
Amreli, it will not te of much use to the
rural masses of this area. The Government
is, therefore, carnestly requested to find out
possibilities of opening a T.V. Relay station
at Amreli through the proposed wide band
microwave system in the interest and welfare
of the rural masses.

(ii) Making adequate arrangements for
purchase of Paddy in Bihar

ot gux MR dz1 (w<fear) : genE
wgrea, fagrt & qforat, agefod #% aeq
faei & o $ oy wem W srwearfua
freraz s &1 aviY AT ® 107w
& 112 9% a5 ufa feaza ¥ urq Fea@y
#) foft $T qear 21 frarl 21 g ®
12 Y g@N FA TF FY G H ol @ng,
qUHY, FNTAAF TFTLA d9T A7 FEgat Y
AT Y a7 F wAvFa §, faw g
"1 FY faft ST 9aF fag sramaw @
T

FFTCY AT T @A2 Qe 145 w9k
sfa faaza fraifea fon 1 gy, wowre
Oz qFr A gar § qAe & g w7
T3 54T fatd 9z i qew & s @
O &1 1% g7+ o ax = far
w1 a%1 & f9a% wreor fradl ) qd
anfax afy gae gz g

A ®) R s 39F fag gagd g
35T 37 srvelY wue F faw a9 £ sy
FET 1 FF ALY ¥ TI9Y GIHTL Srear-

**Introduced with the recommendation of the President.
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a7 & qragT ITwr FE aw g fawar
wgr &1 va: fw @i F1 eqry g@ AR
agsz frararar & fw g7 &N & g &Y
&I @l F1 sgaeqr  oivenfawer
FUE A

(lif) Demand for an early approval by
Central Government to multipur-
‘pose Beesalpur Dam Scheme in

Tonk Distt. (Rajasthan)

it grardt @ &waw (3NF) (AF faar
Trored T FT aga afaw farest gar faar 1
g% fuo3aT &1 uF 17 Wifas feafy
WM AF Ay Faarg adt ag @ g ;N
50 W 9 &7 ¥ ggdt 1 feg agi
srEaigafa @ 3 F FRor Jger qgr
fa=ars & art &1 W dFe g1 I
FIFHTL§ dFEYT Ity F¥ gF qgITvnT
TFAT FAT FT Feg IR F 17 AN )
ga% gI<T 9 39 A% fawr ) Jgeer oF
faarg 5t sfeard gz gn sfug, samav,
FAUIE, AT, FFEY arfs ¥ A Yy
qAEqT ETENRT | AT AW FT A HT ST
ATATT FIAT 9 TGT  ag WY aga <) ArAv
§ YT g1 & g3 &1 ST gy fageny
g1 F gaq g1 ag AeAr Fad w2w
FH fga ¥ aff avy usgfga & &) &
FTHTA T afe Fex GWE TW GISAT
FY wyer & TFfa gaTT FIRX |0

(iv) Implementation of principle of parity
between prices of raw cotton and
finished goods

SHRI UTTAM RATHOD (Hingoli) : Sir,
the Agriculture Minister on 18-11-1983 told
the House while replying to a Calling Atten-
tion regarding raw cotton prices that the
principle of parity for fixation of raw cotton
prices vis-a-vis finished product has been
accepted by the Government. Cotton is the
only cash crop in many States in our
country. There is a discontent among the

cotton growers regarding the fixation of raw |

cotton prices by the APC and Goveroment
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of India. It s, thereforc, requested that the
principle of parity should be reﬂc;;:ted whqg
fixing the prices of raw cotton at least fro,m
the next season i.e. 1984.

(v) ‘Son-Et-Lumiere’ at Konark Temple
for promotion of Tourism

SHRI BRAJAMOHAN MOHANTY
(Puri) : Sir, at present, the Konark Temple
is lighted from four corners. State Govern-
ment have proposed to the Archaeological
Survey of India for according permissipn t@
have Son-Et-Lumiere at Konark. Permis-
sion is being refused primarily opn the
ground that it was a temple. In a clarifica-
tion to the Archaeological Survey of Indis,
State Government have maintained that
King Narasingh Dev had built this temple
not only for the Sun God, but alsoasa
memorial heralding his victory from North
to South. Konark is not a living temple
any more. In fact, installation of sound
and light, will have a binding effect on the

_visitors to stay at Konark, which will in-

crease its acceptability. It may be relevant

_to mention that sound and light, has been

installed in Red Fort. Such a system has
also been allowed in certain other places in
the country. It would, therefore, be in the
larger interest of conservation of the temple,
in increasing its acceptability and in the
promotion of tourism, if formal permission
is accorded for installation of Son-Et-Lu-
miere. .

1t is time that a complete documentation
of sculptures in Konark temple is taken
up.

(vi) Upgradation of Khanpur Ahir Flag
Railway Station to a full-fledged
Railway Station

SHRI RAM SINGH YADAYV (Alwar) ;
Sir, there is a Khanpur Ahir Railway Flag
Station between Rewari and Alwar railway
stations on Delhi-Ahmedabad Metre gangs
railway line. At present, only Up and Down
Shuttle trains from Bandikin to Rewari and
Rewari to Bandikin have stoppages at that
station. Passengers from this Flag Statiop
can have a train in the morning and after
that, only one train in the evening and q.bn

. t0o, after 6 PM, p



